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mayank gautam <mgautam388@gmail.com>

Original Application No. 176/2022 in the matter of Aman Chaudhay Vs. UoI & Ors.
before NGT (PB), New Delhi.
1 message

mayank gautam <mgautam388@gmail.com> Thu, May 18, 2023 at 2:05 PM
To: amanchaudhary@outlook.com, pallavipratap@hotmail.com, Saurabh.balwani@balwanilawchambers.com,
daleepdhayani@yahoo.co.in, csup@nic.in, "dgmupexp@gmail.com" <dgmupexp@gmail.com>

Dear All,
Please find attached herewith the copy of the Additional Affidavit on behalf of Respondent No.1 in the captioned case
by way of advance service upon you on behalf of Counsel for Respondent No.1, Advocate Somesh Chandra Jha.

Kindly acknowledge the receipt of this email.

--
Regards
Advocate Mayank Gautam
New Delhi

Additional affidavit 176_2022_000341 (1).pdf
1798K
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